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147152/2021
Regional Office, Gurugram (N)
Haryana State Pollution Control Board
Vikas Sadan, Opposite- New Court, Gurugram
Website: - www.hspcb.gov.inTel: 0124-2332775, 2972341
Email ID: - hspcbrogrn@gmail.com
Dated 26/06/2021
To

The Registrar,

National Green Tribunal,

Faridkot House, Copernicus Road,
New Delhi.
Email:-judicial-ngt@gov.in

Subject: Action taken report in the matter of O.A. No — 82/2021 (I.A No. 84/2021) titled
as Dr. Anjoo Kumar & Anr. V/s Union of India & Ors. in compliance of Hon'ble
National Green Tribunal order dated 25.03.2021.

R/Sir,
This is in the reference to above mentioned matter. The Hon’ble Tribunal vide
order dated 25.03.2021 in the matter of O.A. No — 82/2021 (I.A No. 84/2021) titled as Dr.

Anjoo Kumar & Anr. V/s Union of India & Ors. has directed as under:-

"Learned Counsel for the applicant submits that the present matter is identical to
0O.A. No. 29/2021, Col. Sunil Kumar (Retd.) & Anr. v. UOI & Ors. wherein the
Tribunal has, vide order dated 16.02.2021, sought 2 report from a joint Committee
comprising MoEF&CC, CPCB, State PCB and SEIAA, Haryana. Accordingly, the
above joint Committee, with State PCB as the Nodal Agency, may furnish a report with
regard to the status of the said entities also on same pattern as directed for another
project on or before 15.05.2021".

In compliance of said order, status report of order dated 25.03.2021 of Hon’ble
Tribunal, which is enclosed herewith. It is requested to kindly accept the report and place
before the Hon’ble Tribunal.

DA/As above

Yours Faithfully

Signed by Kuldeep Singh
Date: 26-06-2021 16:22:23
Reason: Approved

Regional Officer,
Gurugram Region (N)
For Haryana State Pollution Control Board



Action Taken Report
As per
Hon’ble National Green Tribunal
(Order dated 25" March, 2021)

IN THE MATTER OF

Original Application
No.
82/2021 (1.A No. 84/2021)
Dr. Anjoo Kumar & Anr.
Versus

Union of India & Ors.



Statusreport in the matter of O.A. No — 82/2021 (I.A No. 84/2021) titled as Dr. Anjoo Kumar

& Anr.

V/s Union of India & Ors.

1. Background

As per supplementary report of Joint Committee submitted in compliance to

directions of Hon’ble NGT vide order dated 25.03.2021 directed as follows:-

Learned Counsel for the applicant submits that the present matter is identical to

O.A. No. 29/2021, Col. Sunil Kumar (Retd.) & Anr. v. UOI & Ors. wherein the
Tribunal has, vide order dated 16.02.2021, sought 2 report from a joint Committee
comprising MoEF& CC, CPCB, State PCB and SEIAA, Haryana. Accordingly, the
above joint Committee, with State PCB as the Nodal Agency, may furnish a report
with regard to the status of the said entities also on same pattern as directed for
another project on or before 15.05.2021" .

2. Complianceto NGT directions

In compliance to the directions of Hon’ble NGT, a Joint committee comprising of following

has been constituted:

Sr. No. Name & Designation of Officer Nominee
1 Sh. RK Sapra, IFS (Retd.), Member SEAC, | SEIAA
SEIAA
2. Dr. K.K Garg, Scientist-C, MOEF&CC MOEF & CC
3. Sh. Danish Meena, Scientist B CPCB
4, Akansha Tanwar, AEE, Regional Officer, | HSPCB, Gurugram North
HSPCB, Gurugram Region (North)
The joint committee inspected the site on 14.06.2021 and the facts of case are as
follows:
1. Theissuesraised in grievance are about the Group Housing project under the brand name of

"Grand Hyatt Gurgaon Residencies' in revenue estate on a land admeasuring 17.191 acres
falls in Sector 58 village Ghata, Gurugram being developed by IREO Hospitality Company,
Pvt Ltd alongwith other land-owning companies. The detail of ownership of land alongwith
licencesin the said 17.191 acres of land is enclosed as (Annexure R-1).

Environmental Clearance from SEIAA was obtained by the project proponents vide letter
No. SEIAA/HR/2013/1239 dated 25.11.2013 valid upto 24.11.2020 (Annexur e R-2) for total
land area of 17.191 acres (69569 acres) and built-up area of 159827 sgm.

Project was accorded consent to Establish from HSPCB vide letter No

2821214GUNOCTE366395 dated 03.02.2014 valid upto 02.02.2016 (Annexure R-3).



4. Grievance about revised schedule of lands falls under the jurisdiction of the Town and
Country Planning Department, Haryana. The Details of land under Residential Group
Housing Project under the brand name of "Grand Hyatt Gurgaon Residencies' (17.191 acres)

of license of land is tabulated below:

(Table-1)
A License Detailsissued by DTCP
Village Land schedule
Land owned by Rect. Kila
Ghata 37 18/1min
10 License No. 63 of 20098 37 18/2min
' 37 19/1/1min
Sub total (1) 0.3375 Acres
Ghata 48 3/2
. 48 8/2/2
2.0 License No. 60 of 2012 8 1311
48 26
Sub total (2) 0.7218 Acres
Ghata 38 23/2
37 17 min
37 16
37 25
49 5/1
49 6/3
49 6/1
49 5/2
49 6/2
48 3/1/2,
48 8/1
48 8/2/1
3.0 License No. 107 of 2010 48 1
48 2
48 9
48 10
48 11/2
Ghata 48 19/1
48 20/1
48 12
38 19
38 20
38 21
38 22
38 18/1
Sub total (3) 16.131Acres
Total (1+2+3) 17.191
Acresor 69569 Sgm




5. The Details of land under rescheduling of license is given as under in Table-2

Table-2
Revised Land Schedule To beread with License No. 16 of
2008
1 | Land owned by Aspirant Builders Pvt. Ltd., District-Gurgaon
. . Total Area Taken Area
Village Rect. No. KilaNo. K M K M
Behrampur 12 19/2 5 5 5 5
21/2/1 1 7 1 7
22/1 2 9 2 9
Totd 8 21 9 1

2 | Land owned by BTV S Buildwell Pvt. Ltd.,(365/1216 Share), Ornamental Realtors
Pvt.Ltd. ( 773/1216 Share), Adson Software Pvt. Ltd. (78/1216 Share)

Behrampur 12 21/1/1 1 2 1 2
21/1/2 0 4 0 4

13 24/2 7 0 4 0
25/1 8 0 3 19

25/2 0 1 0 1

19 4/1 4 0 4 0
4/2 3 12 3 12

5/1 1 1 1 0

5/2 7 0 7 0

6 8 0 8 0

7 7 12 7 12

20 1 3 0 3 0
10 5 1 5 1

Total 54 33 48 11

3 | Land owned by Base Exports Pvt. Ltd. (227/ 748 Share), Ornamental Realtors Pvt. Ltd.

(521/748 Share)

Behrampur 18 6/1 8 7 8 7
14/1 6 0 6 0
14/2 3 18 3 18
15/1/1 0 4 0 4
15/1/2 2 1 2 1
16/2 2 12 2 12
17 8 0 8 0
Total 29 42 31 2

Land owned by Base Exports Pvt. Ltd.
Behrampur 19 8/1 7 16 7 16
4 8/2 0 4 0 4
9/1/1 0 11 0 11
9/1/2 2 1 2 1
12/2 2 12 2 12




13 8 0 8 0
Total 19 44 21 4
Land owned by BTV S Buildwell Pvt. Ltd.
Behrampur 19 9/2/1 2 4 2 4
9/2/2 3 4 3 4
5 10/1 5 16 5 16
10/2 2 4 2 4
Total 12 28 13 8
Land owned by Five rivers Developers Pvt. Ltd.
Behrampur 19 12/1 5 8 4 0
6 19/1/1 0 16 0 16
Total 5 24 4 16
Land owned by Five rivers Township Pvt. Ltd.
7 Behrampur 19 18/2 3 19 3 19

8 | Land owned by Bulls Realtors Pvt. Ltd. (3/8 Share), Fiverivers Developers Pvt. Ltd.
(1/8 Share), Aspirant Builders Pvt. Ltd. ( 1/2 Share)

Behrampur 19 3/2 0 15 0 15
9 | Land owned by Bulls Realtors Pvt. Ltd. (3/4 Share), Fiverivers Developers Pvt. Ltd.
(/4 Share)
Behrampur 19 14 7 12 7 12
Total 140 8
Or 17.55 | Acres

. The rescheduling of the land was approved in Village Behrampur vide order no. 24336,
24349, 24362, 24375, 24323, 24388 dated 09.12.2015 of DTCP, Haryana. Copy of ordersin
which Khasra no rescheduled are highlighted is attached as Annexure R-4 (Colly).

. No rescheduling of land was done in the project admeasuring 17.191 acres after obtaining
Environmental Clearance dated 25.11.2013.

. The site affected vide exchange order dated 09.12.2015 has been super imposed in a layout
plan and shown in Red and the Group Housing project under the brand name of "Grand Hyatt
Gurgaon Residencies measuring 17.191 acres in shown in Blue colour. The copy of said
layout plan is attached as Annexure R-5.

. Project proponent has also obtained extension of validity of CTE from Haryana State

Pollution Control Board vide letter No. 2821216GUNOCTE2719591 dated 09.02.2016 and



NO- 32996231 2GHNOCTIA623668 dated 01,12.2017.Copy O CTF extensions is attacheg ay
Annexure R4 (Colly)

10 Profect Prononent had obtsined extension of validity of FC ffom SETAA vide feter No,

SEVAAHR2020/566 dated 16.11.2020 (Annexure R-7).
3. Conclusion

The issue of illegal construction after rescheduling of license and statutory clearance obtained

by Project Proponent should become invalid after rescheduling of license, Based onabove
documents, it js concluded thag:
Rescheduling of Ticense was done in sector 59 while the project is located in sector 58,

Khasra nos, of Group Housing project under the brand name of "Grand Hyan Crurgaon

Residencies™ in 17.19] Acres land are different from the khasra nos of land rescheduled in
the year 2015,

P

The rescheduling of land has not affected the area for Group Housing Project,
The project proponent has valid Consent to Establish and Consent to Operate under Water

(Prevention & Control of Pollution) Act, 1974 and Air (Prevention &Control of Polhation)
Act, 1981 from HSPCB.

The Report is submitted for kind considerstion of this Hon'ble Tribunal. The
direction passed by this Hon'ble Tribunal shall be complied with in true letier and spirit.

A b.f--‘lmrw ok kL P
- [P N\
. — 3 b
RKSapra, IFS[Retd),  DrKKGarg Danish Meena Akansha Tanwar, AEE
Members SEAC Scientist C Scientist B Gurugram Region

SEIAA MOEF&CC CPea (North), HSPCB
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Annexure R-3

= HARYANA STATE POLLUTION CONTROL BOARD
e C-11, SECTOR-6, PANCHEULA
(GG Webgite — www. ispeb.gov.in E-Mail - hspebpkl@sifimail com
Telephone Mo, = 01 72-2577870-73
No. HSPCB/Consent/ : 2821214GUNOCTEIG6395 Dated 3022014
To

Mis : Commander Realiors Pvi. Lid.,
Group Howsing, Sector-38, Village- CGhata
GURGAON
| i1

Sub. : Issue of Consent to Establish from pollution angle .

Pleass refer to your Consent to Establish application received in this office on the subject noted
above. Unider the Authority of the Harvana State Polhotion Control Board vide it agenda Ttem Mo, 478
dated 28.04.83 sanction to the issue of "Consent to Establish™ with respect to pollution control of Water
and Air is hereby sccorded to the unit Commander Realtors Py Ltd., for manufacturing of
‘Establishment of Group Housing project with the following terms and conditions:-

L. The industry has declared that the gquanbtity of effluent shall be 251 KL/Day i.c
DELDay for Trade Efleend, 0 KLMDay for Conling, 251 KL/Day for Domestic and the
same should not exceed .

2 The above "Consent to Establish™ is valid for two years from the date of its issue 1o be
extended for another one vear at the discretion of the Board or till the time the unit starts its
trial production whichever is earlier. The unit will have to =et up the plant and obiain
consent during this period.

3. The officer’official of the Board shall have the right to access and inspection of the
induatry in connection with the various processes and the treatment facilities bein
provided simultanecusly with the construction of building'machinery. The effluent shm]ﬁ
conform the efffuent standards as applicable

4, That : preangement shall be made by the industry for the control of Adr Pollution
before commissioning the plant. The emitied pollutanis will mest the emizssion and other
standords as laiﬂ.-'"n"iﬂgb: prescribed by the Boord from time to time,

5 The applicant will obiain consent under section 25/26 of the Water (Prevention & Contral
of Pollution) Act, 1974 and under section 2122 of the Air (Provention & Control of
Pollution} Act, 1981 as amended to-date-even before starting irial production

. The above Congent to Establish iz further subject to the conditions that the unit comglies
with all the laws/mles/decisions and competent directions of the Board/Govemment and i85
functionnries in all respects before commissioning of the operation and during its actual
working strictly.

7 Mo in-process or post-process objectionable emission or the effluent will be allowed, if the
scheme fumished by the unit tums ot 1o be defective in any actual expenence

8 The Elemilcir_l,.l Department will give only temporary connection and permanent connecion
iy fhe umit will be given after verifying the consent gramted by the Board, both under Waier
At and Adr Act

& Llnit will :in-mm the: proper seplic tank as per Bureaw of Indian Standards,

1 Uit will raise the stack height of NG Set/Boiler as per Board's norms.,



12,

1%

14,

15.

16,

IT.

1E.

19,

2L,

22,
23,

2T,

2%

Lt il maintain proper loghook of Waier moter/suby meter beforedafier commizsioning.

That in the ease of an indusiry or any other process the activity is located in an area
approved and that in case the activity is gited in an residential or institutional or
commercial or agriceltural area, the necesgary permiszion for giting such industiry and
procesa in an restdential or institetional or comimercial or agriculfural area or corvirolled
area under Town and Country Planning laws CL1T or Municipal laws has to be obtained
from the competent Authority in law permitting thiz deviation and be submitted in original
with the request for consent o operate.

That there is no dizcharge directly or indirectly from the unit or the process into any
interstate river or Yamuna River or River Ghaggar.

That the industry or the unit concemed is not sited within any prohibited distances
aceording to the Environmental Laws and Rules, Notification, Orders and Policies of
Central Pollution contrel Board and Haryana State Pollotion Control Board,

That of the unii is d“':hmmnﬁuls sewige of trade effluent into the public sewer meant to
receive irade effluent from industries etc. then the permission of the Competent Authority
owing and operating such public sewer giving permission letter 1o his unmit shall be
pubmitted ai time of eonsent (o operale,

That if st any time, there is adverse report from any adjoining neighbor or any other

party or Municipal Commifies or Zila Parishad or any other public body against
ihe unit™s polhotion; the Consent 1o Establish so gramied shall be revoked.

That all the financial dues required under the rules and policies of the Board
have been deposited in full by the unit for this Consent 1o Establish.

In coze of change of name from previcus Consent 10 Establish granted, fresh Consent to
Establish fise shall be levied,

Green belt of pdequate width shall be provided by the unit before commissioning,

In case of unit does not comply with the above conditions withmn the stipulated period,
Consent to Establish will be revoked,

Industry should adopt water conservation measures o ensurs minimum conumpiion of
water in their Process. Groumd water based proposals of new industries should get
clearance from Central Ground Water Autherity for scientific development of previous
PEROITCE,

This Congent 1oy Establizh would be invalid if it is established in the non-conforming area,
That the unit will take all other clearnnces from concerned agencies, whenever required.

That the unit will obiain consent under Water & Afr Acts & authorsation under HWTM
Rules from the Board before coming into producton.

That the unit will not change s process without the prior permission of the Board.

Thast the Consent o Establish so granted will be invalid, if the unit falls in Aravali Area,
That the unit will comply with the Hazardous Waste Management Rules and will also
make the non-leachate pit for storge of Hazardous waste and will underiake not 1o dispose
off the same excepl for pil in their own premises or with the authorized disposal puthority.
That the unit will submit an affidavit that it will comply with all the specific snd general
conditions as imposed in the above Consent to Establish within 30 days failing which
Caonsent to Establish will be revoked.

That unit will obiain ELA from MoEF, if recpuired A amy stage,

Specific Conditions

Other Condithons :



1. The unit will tuke trial consent to oq‘mle before the occapation of the project.
2. The umit will install 5TP alongwith the main project.
3, The unit will install the project only on the land for which Tovwn and Country Flanning
Department has given licenece.
4. The unit will comply all the terms and conditions of the Environmental Clearance granted by
the SEIAA, BN,
5, Unit will obtuwin prior NOC/Permission from central Groond Water Authority in case under
und waler resource is psed.
The unit will achieve Zéro effluent Discharge as proposed by unit.
7. The NOC is valid only for sach land within this project which s under ownership of projeet
roporent and for which report regarding Aravall area has been lssued by DC, Gurgaon.
The unit will install adeguate aconstic enclosures’chambers on thelr D SETS with pn?;r
v_-w_:ll 1986,

stuck height as per pr el norms to meet the preseribed standards onder EP Roles,
9. The umil wllli:sull the adequate sewage treatment plant to meet the standards prescribed
under EP Rules 1986,

1. The NOC will become invalid In case the project ks found violating the provisions of
notification ne. S.00191(E) di. 27.01,.2010 issaed by MoEF Government of India regarding Eco-
sensitive Zone of Sullsupor NMational park.

Semior Envirornmental Engineer I, IT(
For and on bé"]lﬂ.i'f::g'-uﬁd!m.un
Haryana State Pollition Control Boand

—-It iz system generated cerrificale e signaiure is reguined---
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gl
Directorate of Town & Country Plag ning, Har;r'tﬁ}u' RE“EE HULED K H'“Sﬂﬂ

ECO-TL- T, Jee ploge, Bt er-AT O Pimmdipary, Fpgnm OlTI-234pP29%
Teh Ht-!-_hphr}i_u.pu_.j., SN

= e e L e

DROER
Wherenn lkeno= n, 16 pf 2000 daged AE.01 B wag panmd Lo ARpirun;
Bwilders Mt Lid, BTYE Buyildwsl| put L., Cenamunial Resltars Put. Led,, Adsor,
Eroftwtiue P Lid., Bose Expacis Pvt. LS, in collsborulion wnel Bues Exports Py, g, 10
devilop o greup bavsing colany au te [and midsurleg L7 EE peres i the Tt
evtare of Wlege Beiraupor, Ol Tirgacm

A-TEGILEEE oan ccelver an A0 MWH % undes the prﬂi:r dared 1507 701%
Eparding téachediling of Lioermce fand btween Group Houdag und plofied Lormeoed
eall T ' procaes of sachacg: brtasen the Lo e 16 of 3008 dangd 3107, 37004, 36
ol 2008 dused 47032008, %4 0f 201§ deted 1305308 L, &3 of 2009 doted (3,11 N,
I of 010 dated 20,]2.90t5 and B0 of %12 dntcd FLO%. 2003, which was eramined
And I trincipd= spprovat wes Braned vide (his olfiee memn ho 17756 daxed |E.00. 2005
to ctroply the termia amd conddelama 8 lmid down thersin wilhin = perled af B0 days
Therealiey, the mmpllance made by U dabed 01, 10,2008, 19.10,9015 and b 10305
have besy ol and e in order,

ARcr wrcbaipn of Lgemced bond wmtng Lk licenenn the pevized achvedubes
ol Jang meaperop 17,55 stren ww annered o AbETe W in e name of AEpEar
Brwilders Fol Lid,, BTV Buolldayll Pui Lid., Gumamewial Realtors Pl [rd., Adwon
Soibware P, L., Boie Exporta Pul, Ltd., Pherivoes Cevelupwrn Pt Lok, Fivarvers
Tewonhlp P Lad, Bully Renltsr Fut. Lid. in coltybormlan with By Envpasle Pl L4,
w.et Boenos . 18 of KA daped 3101.2008, 1

The approwal of &) Forng plans k19 building o secorded sarlice I the
el memlianed (rences mhall annulted and fresh woning wnd bullding plans
ahall b gut Approved e poy Rules/porme. The terme and comditione un xipulaled
abrve paid Licerwess wall parnatn 4pplecable and will be complesd wdk by Baws Exporis
Fot, Lod. for Merooe 0o, L6 of 2008 dated 3101, 2008,

The company will abg mbice Tr the ivma and condigong af e
Siresmeney LL-1Y and Bilwte il Agressmtrits ey icd wiii Lo (ryciar.

= S

THruetar Qenaml,

Tﬂ'ﬂ 1. 'Ihllilll-h:r mn-lﬂ.l!
Hinryuna, Chatictlgen

Enelnl, Mo. LC- L9537 PASIT -5}‘-335— Dubed &y h‘:-jﬁ“
& Gopy i foerarsed m the m]]tmdngl:ur iefarmmbivn wid noocssdcy sobiom: .

1 Hﬁ;-hqm P Lid. 800 no BB, Secror-90, Mudhuya Warg, Chamdlgarh
" olungwith 4 copy o Agresmianl LC-V aod Bilulecal Agrecment, Lired s=hedicle &

3. Munsging - Direclar, HYPN, Plaaning Dlteciorate, Shakl Bluwwan, Snctorh,
Panchhols



AddE, Director Ynbes Bababes, Haryama, Tanchioyly.

Advinistroine, HLIDHL, RRgant

g[:p!? !.I'.I'I.n'.r_"l'\- l:E:.Ir.ild--':..l'"..-l|'|.|.'|.‘.]: , HUDA Parichisulo, i

in E Empursr, HUDA, Gurgoon sbagwith o copy of agresmenl,

Land Acoulc fion Clicat, Gurgarm.

Saior Towm Fladuanr, Bndarment, Chandiparh.

lﬂ.sgl:llﬂl' Tigwry Flormer, Gurgaon.

}i I:ruh;lr.:: Tavm HE'?J:I.Hﬂ [Mannibgl, Curgam.
Chief Agetnanic . [H Do Cineclor, Town & Counlry Flennung, Haryan
Clsandignrh . =8 e ™

LR T

' a
i

i
DHALEEL Town Panner (HQ)|,
For Olcstdor Qen nl. T & Counlry Fliorime,
HilFame, Charsdlgasn .

Emst Np. L. 1582 /PalBN] Cwted.

A pngy is Boruoeded 1 THAEAOL Tosn Flenncr [} Sh. B, Siegh with
requinl 1o updele due sbatus on vecheilc. i

) Iﬁilrk% Muwincr CHICH,
For Tireciar dengrdl, Town-& Couniry Memming,
Huryarmaa, il g,
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Mok REseMULED KMASRA

Directorate of Town & Country Flannlng, Haryana

BOO-T 1 TR, = P, Bectnr-17-0, Fhamfiinrh, Bhane 01754549049

i --'l:lﬁt..l.lt:? gl -l e T LT, PP

URDER
Wherean the lacsroe mo. 24 85 M08 dnped 17.02.3008 wur granced 1o He -
Enctiry Realtors Pw, L., Geklen Yiew Builders Pl Ltd., Base Bxpars & Lid., &Twy
Buidwell Pyl Lid, Adaon Safrepce Evi. Lad., Bulm Reatlors Fun. Ld,, Galde Y
Bhurilders Pot. Lbf . i, colisbarating wikh Bun: Fasals Fv, Led. bo dev=lop o gresg el
colooy wm B [ maasmucing 119 wores i Lhe rovenue et late of vilggr Betrampur,
Dhrtrict urgaon.

A rEquent WaA recrwed on 24.07,300 8 arder the pilicy dekegd E5,07. 1015
eiArding reschedoling of dlcaos Tung betwesa Griup Hausing and ploued loenced
CrdORies o procobt of cechange betmern the Jicpmoe ney 16 of 7000 deded 30,00, 2088, 28
off 008 dats 17.02,2068, #4 ol 2001 dpad 13052001, 43 o 2009 yiod IE.I'I-?QDE'.
L af 20T dared 20, V22010 and B0 of 201 duted ¢ | D281 2, which wea e
sn0 o principl approval wae pranie=d wids this offits mama ko 17700 deend 1600, 20 15
L compllr the tobms sl comdidenn an Loyl Sowrs theveio within m pericad of 60 duyr
Tharealter, the eyppliance mede by you ciler J:Il.'lﬂ.‘.'-fﬂ].‘-. POIDCRGES wnd 28, 102012
harm ¥ epeined and found g order

Adker eichengs af |lceme=d bamd among tbe Uconsss the mevlacd schedube of
Tmnad fof o wren mespuring 1160 mice e RrmereE ab Anmemuee ‘A’ in iBe nume of
ETYE Bulktwel Py, Lid., Opfden View Builders P Lid., Hi - Enesgr Renlines Pet. Lid.
Baso Exporty Put, Lid., Adson Bodoware P, Lid., Byl Realbiey Put. Ltd,, Commander
Rwmdtars Fut. Lid,, Fieertuem Developarn Puy, Ld.. Qrnementel Realiors P Lbg,,
Anparant Bullders Pyl Lid. in redlnbaration with Buxs Hois Pl Lig, Wi L Ticenes vg.
8 of 2008 duted 17,02, 50048,

The ypprovel of all =erng pluns and tildlng plone ssrorded earlier in o
akove anboned emnees shall yjand et |led mred reh eeflibhig and bulding phne
shall bt get appreed wa Por FUa/nor e, The rma s mdll.il:ﬁt o SHpld in
tbqvy anld Ligtnces wiU s Wpplicabye pod will b commplivd with by Boxa Hatels Pl
Ltd. far lletice s, 38 of D)8 o b IT.02, 2008, dd of 2071 Juted 13.05,201 L.

The company wll wiee abide by he iehmm wnd gendilloos of Lhet
Aprvoncnty LC- IV and Blmterad Sgroemimits coynsied wiLh the: Darooior.

D=

L.
s | g

| {——

|

Tmﬁf.‘hlu:l.u" E'Hl:l.l:l.l.nl
Harpunay, Chaedparh ¥



Endat. My, LC-195 /EADSH) -“;i"ﬂ"'l':[ nnred.q'“ﬂ'ﬁ-
& copy L urwgrded La the Tolbmming for inforsebon ang MEsxaary actioh,- -

Puzzs Hegels Pt Lad 305 Kapchu Hooees, Karam ra o ;
Hew Oolhi- 15 wemgwith o ¥ and Bilecerl Apopenic:

enpEly W A mAnE LC-1% ond Bilwlernl &
2o Lot iy [sig=] Eecment,
3. Chiel Adrmindatratos, HADA, Panchiyle
d

. Hmu,ginil. DHractar, HYEN, Plaming DSreclorace, Shoks Fhowos, Sueor-p,

4, Addl Chrector Urbiep Estutty, Haryans, Paschiols.
5 Admynlmrmeor, HIE, Trrgaca.

5. Englnesr-In-Chief, H'Ow, Panchinalu

. Superirtinding BEnglasey, HUBA, Cosgucn slonguith o copyqf RETEETIENL
B. Land Atquisidon Qilicer, Surgoon =i

. Baticr Town Plasger, m, Chandbgusl .
0. Beitr Toram Flanner, Gurgane .
E1. CHaericl Fowmn Plander [Mannlegy, Gurgean.

li.gid'l'_lﬂml;l.nu Ulleer, {HQ; Ofn Dirkctar, Town & Cauniey Planning, Horess_

DIll.-'-L"Lﬁ-._-.J!. Elmrnregr (HEZ),
For Divector Gengra), <Tash & Country Planning,
Husyaua, Chendsgarh.
Encisd Mo LC- W52/ PA|IH] Llmdiaa:
A copy in [ovwirded e Dirdricl Toen Plenncr (HRH 2h. P.P. Rngh wiyh
St [ wpdede e mialbas on wecoaile.

-

LChalricy ) Mymroey [HGH,
Ior Threctnr Generel, Tows S Crunlty Flaaslag,

Huryunu, Chond|gech.



FAavaned Lad Sehedule To ba redd with Licemis No, 28 of 28

Land oesned by BTYE EIIIIMI Pt Ltd. i nnmm Ehum 'El:h‘ﬂn "I'i'B"A' EIHM!I'I Pyt Ltd
(TATrE040 Share),_ Adeon Sotewars Fyl Lid. mmmu Seare, Badls Rmattors Pt Lis. i
7RAFEAD Ehare), Dlctrict- Gurgsan.

Wil ke Reck M. Elllla Bt Trknl Aurmic Aran Taken
K M K [
Behramgur 18 23 | 43 d a
24 | q H a
5 # 3 - & 1]
13 b4 | A il A i
k| i | f H ]
jLH a i . )
b 4 o n} = |
5 A [n} B a
B A ] 1 iL-]
M 2
Land owned by Boss Exporty Pyl Lid
Bt e 18 20 T L | T [ |
Land gwmad by Base Exports Pyl Ltd (U Sthare), Sulls Resdons Pet LI, (172 Shars)
Beburamgur i3 1 AIEi2 a 1% o 14
bEdh | T 16 T 18
A 14
Land crowrsb0l By S rkfawiar Fisalbo bt Pyt Lid,
Barremour 13 1572 21z - )
1641 ] B =1 B
A 1]

= | b |
Lamed wmed by Base Exporta Pyt L, (112 $hare, Asghant Bulkjers By, Lid (172 8hara)
Exhrermpur i 18 i 1% 1} 1
27 3 i d ¥
| 8

wrand Teal 3% 4 Or 4180 kormo.

INrector frow
Towm aond Crmnbry Plamnlng

gy g

Pageiofil
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MARK RESEHULED K LALE R

Diteciorate of Tawn & Country Flegning, Haryzoa
Lo By ) - S T Fhow[, Beefor T8, hyadlgurh, Phpps: [=F R Er LTt T
et #its Ophmmad Bur 3 - Cimet '

.
- . ——

- el rham T r——— - ... -

DREDER
Whereas the Licepeo no 49 or TO1] duted 13053001 was Ermed bo Hi—
Emergy Bauliors Py Lad., Blane Pyporte By, Lid.. Aaplram, Eoildoeey Pt lid |, Bydg
Rerluars Pel Led. i collaboration with Bux; Hoiedy Pyl Lid & dovelng @ group herugime

eeltmy oo Lhie lead mERpuring 8. 725 gCrem in e revenue cabaet of villige Behrpmpur,
Distrct Burgaan.

A roquesl Wae eostived on 24.07.2015 undtr the policy duted J5.07 2014
Tegarding rescheduling &f Ficenct lxnd Eetween Greup Heusing snd phoeicd Hoeees
wOloeien to peigma s of eachangs beturen the llsnce no |6 ol 2008 daieg 37,031,260, 28
of A0CE daved 17,02.3008_ &4 oF 2011 duted VIOB.20]], 63 of 300% duted 131 1.2009,
YGF ar 0D dybad 90.97.3090 pnd 0 ar 201 dulyd [1,06,3012, whith wan mamened
und In prinsple approm] B Eranwd ekt ahig aFoe memo na |3766 detcf 509,205
¥ comply the torms wod ondibens e i o thacein wilkin & petlod of 60 dayy,
Tivireafier, the compHance psde By you dated 01102015, 19, 10,2005 amd A 10,30 b8
havp Betn exgmined wipd fourd i oeder.

Allter efichange of Esenced Lynd amang lhe Heerogn Lhe roviend sebedule of
bad mecauring o, 7259 aoren are anmid as Anquneure A7 in Lhe fame of CopHsnenr
Readmre Put, Lid., BTYS Bulldwoll Pet ktd., Galden View Eulkiera Puop Lid Hi-Erergye
Fealtara Put. iid,, Buss Exports P, Lil, Adsan Bnfracde Pyl Lad., Bulls Roaliney Put
Lul, Fherivers Buldeon Pa. L. |p tollobprution with Buzs-Honets Bub, Led, worr
learied nm. 84 of 30101 eared 13.05.20101,

The approvnd of wll anning Mans and Buibding pdurin weesedad earber i tee
mbeny Toentlonad licenoes shall sand annylied wnd fewh eaning and Bulding ploss
shall be pr appeoved a3 per Bulea/moyme, The verme and confibnne am atlpulated im
Abtive apld licericey will resnals applicabae and wilf be whmpH e vtk by Buxe Hetelw Pt
Led. & Hoames fwo, 44 of 2017 dapad 130520 b lggnre ne. B of 2009 dated
170 Aok,

The wmpany w4 olay ghide by Lhre terme sef condibone &7 the
SETEEMALE LCM mnd Bitstare] Agroamente exoouted pich this I Bcice.

Dabed- .';.jlll 1
ardr Vi B o

‘ Tﬁﬂumﬂm‘.
Endar, tfo. LC-1952/Panny 243 43 Tocd: 0 « 13 = oy

A vopy m Eotwmrnled up dhee falkswing o mBstionlon amd AEiwmanry @b -

T =TT Hﬁma P, byd B Konchan House, Karampura Tammencin Cenpler,
e Mew Dalhl-15, wongwilh B gy of Agreement LC-TY and Bilaterel Aprsament,
Lamd eedeedurle & Layaut.



Chief Admindg;ratae, [{UDA,. Fanchiods.

. Mamegng hrecrw, HYFM, Flanning Dirddotobr, Shakii Bhawan, Seelar-g
Panchioia

- Addl. Dircslor Urban Eoleies, Harpane, Fanchkyle,

ddministratar, HUDA, =TT

Engineer-En-Chisl, HUTDA, Panchikala.

Superinterydacy Bwgpinmr, HUDM. Curgecn alongwith o copy of egreement.

Lant Acmquisdtlon NTheer, 3 .

Bermier Town Planner, Eeforcemeat, Shandipurh.

13, Brdir Tomn Flmnmer, duegacm,

L], CHeerser Town Flanner [Manningl, Gurgakhn.

L3 Chiel Accounta OHiear, [HG) Qo Cigtttin, Tomw b Souniry Plaoning, Haryune,

Thandigmrh_ i

@ pa

T - g in

=4
Iy

i ] PManner MO,
Fix Direerter Cone omn & Counlry Panning,
Harwams, Ehandlgurh.

EncdnL. Ny, LiZ- RS2 fRAGN) Baatred

A copry |8 Farsardod vy Metricy, Town Planmeer [H] She F* Singh with
request ip updetr the mmtoa an wrhsic.

[Jparig] Town Fansser [FIR3].
Irae Iarechor Cecidrnd, To & Conlnlty FldBiBg.
Huryane, Chundigarh.



B ruf Sethadide To be rwhd witfs 1 koanne Mo, 4k o 2011

1 Land ovnad by Commander Raaltare Pyt Ltd. Digtrice Guroeon.

Yilksiie  Hect Mo, KRB Ho.  TollAra Arsa Tukep

K M K N
Bhyraannglr 1B 220 i B 4 1
12 2 ¥ 12 g 19
4 &8 O ] 0
8 Tz 8 17
@™ 1T

2 Lend cumed by BTVS Bulidwal| Put Lid. | S4003840 Shars) . Gelden View
Buridars P, Lid, (373 /3544 Shara), HI-Enscgy Raaltors Pyt Led, (S8062849
Stmre), Bascs E¥pone PyE Livl, (7473800 Bhaes |, Adson Softhwam Put, Ll
(ITTREAY Bhiarw|. Buls Realiors Pet. Lid, | THEE0 K|

Eahrampur 32 4 & 0 5 M
- g 4 ] o
12 M

3 Lovd comaed by Fholrivers Bulkcoon Pt L0,

Brhrmpur 1A 221112 0 S

Grand Totl 3T 10 Or 4729 atie.

i

Papgelofi






Mary Pece Hulael Khesea

Directorate of Tawn & Country Planning, Haryana
BLE- 7. 7T, 3 g, Ewotar-17 45, Thosdigirh, Fhomt: 0179 258948
T e o A8 FICB Lop ATy RO g - o Pepbryinimoh com

Repd
OREER

Whezeas the Lrgtice no, B of 2017 dulgd 11.08.20128 was granted to
“omramader Heallars P, Lid., Fiugrvers Mevelogers PeL Lid., Bulls fepliors P, L
Fhrrivern Township Pet. Lid. Fiigh Mol Realtors Pa. Lad., High Silar Buiders Fir,
Lid.. Régal Oresn londg Fyr Lid., thmameniul Reakers Pt Ll Biome Kxporla Ful, lad.,
High Respomalibe Pl Ltd, Aucpiclows inmsbiicoe Pl Lid , 84 Estaces Pt Lid,
O.F. Reallors Frl Lad., Korakd Builders Pt Ltd., Peddock Pripbuild Pa, Lid., Panaophy
Froglaadd &1, Lad., Anpltint Buildars Pyl L. Musrdl Conbuild P, Ld,, Five Rlvary
Buidesn Pa. Lad,, Avan Pinlease Pt Lid.. Chandan 870 Bane, Sml. Bawitrd Ehersi Wrfn
Mahender flngh, Apkthee 8/¢ Bmil. Vibha, Kuwndan ol Chander gingh Znjno
Tarachard, Smt. Famratl W /o Lakhpg, Gariry] Bfo Lubkpag 2mi Budeahwari, Suomsn
/e Lakhpat, Emi. Sansanr Devl Wo Hemchend, Fampel, Kiebhmn 2afc. Shymmist |n
ollxhomgdan with Caamertar Praltory Put Lid, im develop m Floued ealiaty an thig ang
mEARuriog B0 441 merow in the revenpe sqime of VI0age Bofiratnprur, Ullows & S,
Distried Grurpmon.

A taguen) wan rermlvnd am 24 07 2018 ueder he Felcy dated 15,07 2515
regardlng escheduling of |etnce land botween draup Hewsng wnd ploitad Nioemosd
colanies 1o procesy of wechamge betevon the koo A 1 ol 2000 daeed X)) 2008,
o 20 bl 1702900, 44 af 5001 duted 19,05 007 1,63 of 2009 duted 13,1004,
QT ol 2010 datea 20.12,2010 and 60 of 2012 quied |1.06 2013, which was cxamlned
wred io pritviple Apprevel wean pranted vde thiz oflc memn i 17764 dutcd 16.0%,2015
W comply f4¢ trme wnd condilione ar Jold down Thetdin within w pericd of B0 deya.
Therealier, the smoplanst made by you deted DL_10.2035, 1900501 § and . 0. 2085
bhawe bvn exwmed and faand 1n apger.

Afer wrhanges of Eococes land wnorg ke above sid licenesn the mdsed
Bchindubes of iy mEARUring B.44] wores are uringwed i Annekurt ‘A in e e of
Comemaridey Ftalioey P, FHwerivars Dovelapers Fvi. [ad, Bulls Resliate P, bt
Fawerictn Toumabip Pet. Ltd., High Profiic Roaboes Pel. Ltd,, High Star Bullders Pt
Lhd., Regl dietn lande Pyt Lid,, Gytitmental BEabors P, Lud ., Base Brports Pul. g,
High Peponsbie Pet. Lig, Auppickny inEuslnuelore Pt 1ad, 53U Epipdes Pl Lid.,
O.F. Resibors Pot. Lief,, Hmrwld Buildars Pt ldd | Paddoeh Frophiild Pel. L4d.. Farnoply
Fropbuidd Bed. ied. Axpdrariy Buildere Py, Lid., Hugzdl Conbuikd Fvi. bid,. Five Riscrs
Bulldear Pt Lig., Unldern vicw Boildery P Lid., Aven Findoaee Poy Lt Chandans
4o Banai, Bml. Savltd Ded Wit Mubender Singh, Arubhar 5p0 Sme, Wibha, Kunden
tal, Chandan singh S4/o Yaachand, Bt Ramrat) Wl Lalchpat, Qirirad 8/ Lakhpay,
Emt. Eyasbiweri, Suman D Lakhpat, Sosl, Saneegr devi Woo Hohichemd, FBmMphal,
Hiahmn Bajo. Fhywmlal €0 Commpnder Reastarg Pel, Lad, word litenos no. &0 of G018
duted 14,06.901%. ' '

The cevined Jayout pluas shall be dnawod with [he de-liceney of the land an
PeT the tequeent of the mppllennt company wide Yelier Jarsd £F 12,2(H 5. The iorme ard



condllions a3 sipeluicd in sbewe brd Getnces wil rermin the rame end wdl be
+hroplisd with by Cammonder Realtors ot Lad,

The compeny will gltg abioe Ly Ihe {omw and soodinens F the
sgroements LO-IV aad Bilzteral Apreemenis moecyted with the Dirctar

Ealed: -I.

L F o
Chendigach |m-1:_c!.-_4::r{r'rxﬁilphb
Dzactmr Garersl,
Toon & Country Planidnag,
v Forpams, Chondigory

Laea

EndM. No. LO- 1952/ PASN) - =g Diated: Sl

A copyris forwarded ta the Gllowdng for [afommatlion spd necEssary gpkine

.. d-Tommendir Replors Pre Lid.A=11, 1n Floor, Nasr Bagh, Mg Jelhl, shngwidh o
© eopy of Agriumend LOAY and Ble e Agrecment, Land achidule & Lopour
2. Chief Administvator, HUTHW, Panchionle -
3. Mmaging Director, HYPH, Farning Dueciorste, Shak Ehowan, Secior -6,
Fenehboim
4, Addl Dlrectar ek Estales, Hanmaon, Pagehbals
S- Adnrinkstrutor, MU, Gurgaen.
&, EnginerinThief, HUDA, Fanchigule
7. Buperinunding Exgineer, MU, RLrgaon plemgwith u copy of wgresmend,
B. Land Acguinluety Cificer, Gurgann.
8. Senier Towm Flaoner, Enfaret muol, Chandigarh.
1 Jeniar Town Panoer, Gurgaom.
11, Cririct Tt Mlanner [Mapologl, Ourgaomn.
13 Chinf Accounts Officsr, {H0) Ofo Diemerer. Town & Sty Flanaing, Horpana,

Chandigarh.
N

[Ii.:l:r"':'.‘fl'n_,.-'--. Planner [HIH.
For Dirgetor Geoecal, 'Tim & Sountry Plagning,
Herrane, Chibodigarh.

Endas, Ma. Le- 1953 Pajan) S I2gnca:

A Sopy s orswrdod 1o Dielien Town Mannere HE) Sk, BLe, Ririgh wsLh,
reguenl o wpduls e sypiih ol achile.

LrimnmicL Blusieigr |[Hi,
Far Gireooor Guencral, Tosmn Enlry PluERing

Horyyny, Chundlge
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EixpA

TARE RERE 1y LED KHASEA

Directorate of Town & Country Plenonlng, Harpana
H-bl:l—'?’:l-‘.l‘a. Zmd F"H-ir, Fhikar-i T.C, Ehl-i-"h:h-. Phoma: 017 1-a034390
e WAl Eobarrecn e - el Enfpieiteem

ORIOER

Whereis [oenes no 83 of 2004 ol O0%11.200%9 wah granicd Lo
Sooimarder  Fag) mm Pl LA, Guolden Vivw Cujlders Pyl 1g4. Fustrivern
Otvelopera Pwr. Ltd., Puge Beporms Pol Lad, Srmamenn Realgrs Pyp, Lt |
Arpirant Bulifers poy Ltd., Hardcuce Realtors Put, Ltt., BTVE Buildwell Fn. Lid..
Pusa Hateln Pur, L, Fivenverg Towrghip Pur. Led,, Hi Encrgy Repltors Pet, Lbg.
Buls Raaltors #ve, Lid., dd3an Boliware Py, L, BT Eatales Py Lad., Avspieiaun
Infrosseubture Py, Lod.| Fepel Gapep lsnde ™t Led., High Respanghle Pup, Led.,
Musul Combuild Put, Lig., #s3 Fropsfiles Bl Ll i colisdormion wilh
Communder Repltors Pl Lid. Lo dowelg m Flegied culeny G thr Imnsf mERFUHNg
VI0B wrres im Lhe rewanue ctabe of *Alwge Behrmmpur, Lilywes & Chals Chialrley,
Ourgam .

A rMquesl won taceleed ap WOTH0S undur the posicy Hated
L5085 regarding reschoduling #F licenee Langd bouweqa firaup Houkng and
plrzed Uoenoed colanies 1o praceys of exshenge datween che ioamoe oo 1E e 4008
dit=d 31012006, 29 of 2003 dated 17,03 2000, A% o0 210 dated 11052001, 62
of 000 dead 13, PLZNMH, W2 of 3010 dat=d 200210 and 5O of 2012 gurmd
10, 3008, which was rmnined wnd in Principl apprpsd wan Brunied wide chig
affice mama mo 17T dated 16042015 & wumply tho terrne ana tbadidnen an
Vald deremi heerebn with)n & peried of B0 Qibye. Mereslrer, the cumpliangt mase by
1 dmted, O, b0,2015, 19, 1028 and 20 102016 hgnw beeh gxaminesd arad feaund
i peder,

ANer crvhunges of llcemovd Tand wnder W' pobicy duted 15072005
aenong the mbave sald [eanccs the renned sthicdult of land for an apae. mesring
L1031 meres mre wnnexed o Annexutr 'A' B the licenor no B3 of 200% dacrd
93.11200% In the name oF Commander Realitre Pol. Lid., Geldim Wiew Buikdsps
P Let. Fiuetivars Bevcopars P, Lid., B Exports B Lad., Cvnamenisy
Frabnrs Pril. LU, Asplrind Bulldcs Pwi, [ad., Herdeore Rapliors . Lid., BTG
Bullduelt e, Lidk, Huzs Hotals P, LIa, Prveriver Township Pye. Lod, T Eanrgy
Retllorm P Led., Adson Soflwase Pt Lid., Bulln Resltera Pt 14d., &1 Detaies
Pr. Lid., Aupicious b fastroctem P, Lid., Bugar Groon luneds Pl Lid, High
Respanpible Bwi, Lid., Mameil Conbulld P, |, K45 Proptiles P, |4d. |n
erllaborarien with Commander Bemone P, Lid.

The revimed Lol plane ol b Sasgcd wirly the de-licenes o 1he
t2ad e per thi véques), of the opglaant Catipmny W boter daned 021005, the
V2fme and condiifene an gtipulebed (D abors pasd lioenses il e the same apg
will be caripbicd whh by Comimamder Fualors Py Lad.,



The company wil. elmn phide by the S8R wne condiliona al the
dprezmients [0V wed Biloderal SRresmfais emocuipd wilh {he Directar.

nﬂ"‘lﬂ: o, o '|'\-'I:E i
'
Chaligart Wren HamarGoptat
HMaeter Ganeral,
U‘fmn s Cocbry Fluoning,

Endac. M. LC- 1992/ PAISMY “SWgety Dtoc: ::.ﬂ;.f‘;;

& Sopy in Evearded bn Lhe folicatng for oot and nesznansy
Lbon--

1" Commonde; Reoltors Put, Ltd A4-93, 18 Flgor. Mectl Bagh, New D,

songwits & copy of Ageeoend LEOY und Bilalerod Agewermenl, Land

achedule & Layaul

. Chisl Adminkptrater. HUTM, Panchkula

3 banspngy Mrestnr, HYEM, Flomnsng hreclovurce, Shakef BEowiyy, Semo-i,
Bapyctiboaln

4 Ao, Director Urign Eateies, Harpna, Fanchlodds,

5. sdminkerata, HUDA, Qurgasn.

B. Engfser-la-Chkel, HUDA, Panchdals

7. Wmm.mwuwlmﬁwrwﬂ:.

£ Land Acquisition Cificer, Sunghon.

7 Sewiar T Plermer, Enforcament, Shandigarh

It Henior Town Flansiar, Clurgman,

11, Districy Tawn Planmer (Fanning, Gurgean, :

2. Oheel Acsoumie Ofcer, [H2 Cfo Cdreclor, Town & Countcr Elanming
Harygna, Chandigarh.

A

nl&l own Mandier (HOH,
Par Dirszir Gercrak, Toen & Couniey Manning.
lHarymnm, Chendiparh.

EndeL. tn. LC- | 363 PASM| . Kmlcd:
A oy is orwarded 1o Datrict Town Plunder HE) £h. PP Fimgh witk
TEUEsl Lt updale fhee dukeh on wehelle.

) [hinlricl Fown Fladncr {Irn,
For Dircciar dongral, Town & Count iy Plenning,
Haryana, Chandigarh.
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MAkE, £ Syl aD KHATEA

Direciorate of Tows b Country Planning, Haryana
C0-T1-TE, 291 Moor, Bapbet- L}, Chuaklyorh, Fhomee: Blrz-294p349

Uracths m|kw g M Lrrune, 4. |n - n-mpllr E@%
L —T .H..I: T L TR e ey = thiy™] - " r——

ORDER

Whirewy Lthe boomes me. W7 o 90010 dowed M FLM wek prauged Lo
Commoidur Poulorm Svt. L4d. Dulls Fealices Mo Led., Fiverivere Toomoehip Pel Lial,
High Star Bukders Pl lad, BTYS Duikiwell P Lid., Mapiranl Buifkiers Ful Lid,
Adecn Software Pol, Lid., Bigzg Hecs M Lid. Repel Crees Laede Pl Lid._
Orfmmontol - fypliors Py, Ltd., A Mxparin e, Buel , Hardegry Fcaliory Py, Lal,
Fucrivgrs Dovchupers Pl Lig , Fivoriacers Bulldgen dl, Lag.. Avsploaius Infropirel e
ek, LId., High Rerpanalble Roulipng fvl, L 1 Su Extwics Py, Lig,, Mebha 30 Malham,
Fajpal Afo Af=dan, Aitar Fingh 3/ Wadon, %h.1Lakhmi Chemd, Brahm Bingk, Sanjuy
Esfrn Romklghan, 3. Bir dingh, Shri M, Brahm Ringh $efn Chandi., 5 Wirerder
Kumwer 370 Sh. Sorpal, 26, Ll Chunel Hfo Mun %angh, 3% Charen Sngh S5 %h.
Oymnidingh. 5h Lobhe £/a K, Munahi, Korar Sigh fi/m Phikol Singh, 5h. Balpsl,
Ahup Safo Khema, Canephi Sfo 3h. Suden.  Jui Bhegwan Lie Th. Owspar in
ool whoraikor with Goffioander Roaliorm B LId. 19 divnlop B Malloed caleeny U the ad
MeRCUrE 140 298 mooes in e revesiss coatate of village= Behrarmpur, WAlewss & Chaly,
DllareL Gourgaess.

A requaal wee eesived on 2407 X119 pnder che Palicy dalsd 1507 2015
regovding reschiduling of Jkenee imng betwiun Oroug Howsing, and phulicd L Fagtols|
colunlem |0 provess a7 cxchsngs botweon (w licsoee m b 2008 dwled 3301 2008, 24
ol 40GH dabed 17.05. 2408, 44 of 10] | dated 13052011, 63 nf TG dateel 13, ] Liooe,
107 al 2010 daced 20022010 and & & 3015 duled 11 162003, whioh wey cramingd
B In poinciple aparavel was granted vide thia offler memu fa | TP daptd |6.0%2015
o commply dhe Wrvis end condithong ae beid sown sheriin within e peresd of S0 days
Theseafivr, the camplinne: mmsde by wou desied 0. 102005, V2 MD2005 and 246, (0385
hawt: b st ioed ane foumd iy prder.

Aller exchbripe of Tgonusd lom Lhe revigod schexiulcn o IWAd mowsyripg
190.338 ucres wre wnncesd Jor the Lgance i, |D7 of 2000 raved N 023000 in (|
neme of Cofmmunder Avalisrn P Lid., High Swr Byiers P Lrd, Feprivers
Pwvelopete Prt Lig, Bulle Eenllger P, Lig,, Dmum:nl.:]r Reulimre Pul. Lid., BTYS
Buikwedl Bwt. Lad_, Arploont Byslgers P Tod., Aty Saltunhine Pel, Lid., Buke Hols
ol bad,, Fheoriveys Towndbip . L, Priedscrs Holldon Ful, Lid., Bupy Pupnres Pyt
L14., Hardeoro Realiog Pyl L1et,, Fogml Oreen Lumd P Lid. . Auspuydenss Intruntruclure
Fri Lad. High Reeponaible Realbors Mo Lrd, Bu Emuics P, L., Colden Wiow
Evildcrs B, Lid,, $h, Mack: Afn Makhan, feipul %78 Modon, AL Winph %/n Sk,
Muden Sfa Umreg, Lakml Chano, Brahro Setiph, Sunjey S5 Bum Rk, Bic Hirgh.
4 Pul, Peabm Slgh 8 afo Sh, Chandi, 3h. ¥imadur Kumar 8o Bb. Saipal., Lal
Chand B/p Man Ringh, Chiran Singh S)o Gyan Alngh . ol Ffe An. Menshl, Knear
Slrgh Sfo Bhikeh Bugh, fik, Salpal, Anup Epfe Khemy, Caocshi /e Ak, Sunjen, Jui
Chagwun Sfe gt im ool (mbearud v mAh Commundir Hemlpees M, L w.rt litenee
. 07 of 2000 dqicd A0 13210,

" ——— a8



The revised layout plana shefl B emred with the deo-licence af the land aa
P the rEduetl of the applicant cnrnp.h‘l}l vide Jelter doied 02.12.70¢15. The lteme and
vaadlticpy s elpulated in ahme =ald lico= will temein che wume and wdll 'I:c-
camplied with by Camtnaodec Pealicrn Pt Led.

The compeny well wlem abide by the tmrm= end coaditimms af ke
agresmenm LE-IW and Bdlatored Agre=menm exeruigd math the Blircctoer.

Dgied: I ':I."' .
™y ; L =
Lhanisgarh (Aram .ﬁ_.-l'-.l-' (e ph.l
Driricimr Geanaml,
Town &b Conntry Flanaloy,
Haryamm, Chandigeth

Endst, Ne, LC-1952/PAITH S0y TR " Drated: ) 15~
A ey i Greeirdad 19 the olwing ST infarmmetion sad necewasny nctlan:.

1 Comminde Fealtorn Prt, Lid.A-11, 1% Floar, Beet Biogh, bew Delbi, alongwilh b
&gy ol Agreemsenh LG 1Y mod Bilaterdd Agraement, Cand eomediabe B Lignsd]-

2. Thiel Adminirtratar, HUDA, Panchieoals.

d. Maoeging CHrector, HYFPH, Flannding Chrecioears, Shukii Bhasan, B,
Faochin:s

4. Addl Directoc Urosn Extaes, Hyomng, Pynch kol

4. Acministrater, HTGS, Gurgeen.

6. Engmececin-Chd, HUDA, Famchiwla.

7. Buparintending Enginers, HUW, Guergaon alnngwith & copy of mgreement,

£ Land Acyulsiion Cifioer, Qargaom.

%. Benier Town Planosr, Enforcomeanl, Ehuhdlg.l.rh

T8, Jahior Town Fleomer, Gurgaon.

1. etricl Toesmn Flenner |[Plannng), thurguon.

12 Chiel Acooundm Hecor, [HG) COrfo Chireclar, ‘Tream A Ty riry FleRrdeg, Hear Y,

Crendigarh.
Canmt Manner [H3,
For Direcior Ocrecrald, i Covniry Flanmkng,
Huryona, Chondigerh.

Endet. Mo, LC- 1982 Paydn| D

A capy v fnrwprded e Mgy Tass 1umnse LEG| 3h. I~ P Singh »ith
muguesl o updeic Lhe siatus on webait.

Dlintrict Tég/ﬁ’mqnm,

For Usrector Geoerad, Town & Couneey Fanndog,
Huryuna, {handigark.



-
MﬂﬂﬂﬂﬂB!Il“ﬂlﬂl“‘ﬂ“lﬂnﬂ-HFﬂﬂﬁh“ﬂﬂlﬂ“ﬂH"ﬂ"l“ﬂ“i‘ﬂliﬂ1ﬂ1lFﬂ“hHiil'!.“lllﬂlTllHH-J‘iiHiIﬂlﬂl

hﬂllETIFﬁuInﬂIBl#?l?!ilrlIdF]}IIlIJII*Iiu1uil1l11??ﬂ!liuIlllﬂIliﬂillll!llFllltr!l1lliill
. H

"
“IH“HHF!!IHH!H1“HHHIHHHJHllﬂHlQHﬂlHHﬂHHHﬂlﬂﬁHI#HTDﬂ!HiITﬂﬂﬂhlPHnth“i.!ﬂllII“HFIPPIHI!“I“I

¥t rwed el Lttt b, 2 ] B

EfARE-EFOdO0hdbhdb duhhhrado sy pdararmeeRe sy Fes S e FE IS S L - OFEE FE ERF O F S S S HE FFA M E—h B~ Adr— &

L]

i R HES AT MY R BRI T CE P TR 1 1 - ETREE ] DY T TS0y P PR P ST 1 ]

m& 1 1 17 2 RFEE 1 & % n X

Wizt
iy
e

:&;nr

Pagaicis



mIlﬂHI.—.I.—.h.—..—..—.uH XY ] et fanl s p it aqepdninpa+rnaln qu.nl.-nm =mPEY - Aemanfa
i

HT.u.-..l.H.-ll.l.l.lIlﬂ Twang I_l_l..-_.l.l__._III......I:IIF...._-_..__IHII_H.HI_IIII_N deoorrEna LR LN | ro Trrsrr=§

hl.iu..u.n_.ui_ui.uu_n-.ﬂ - 2 FFarfran?l s+ fral SneeBprfigqraxyiaal TR R TaZk (5 Frugu?

WHPIIIIIJ.—...-J.._-..I - rn rEmTrdAn rAn AA -SSR -rTESFFTEFOF CEE = e d At HE LA T -=m -

kil W

sge-wzasengy F4s Tmmw:.humwm::::.mwmm; FHEEead gquE=g A §E f =can--

I3t T E1-3-1 "y ¥ I m 34 &

f I 13 s 1ile B 11

1d
L
13
|
11

Papazal§



Huh B Tu'l Ure
1
i1

Pk .
n

I ualc PP, I

—f—mmrhOHh s = f

g B0 3 e e

rlr vy nnes proael

SERHFYESESYEIAH

H

P rrwrnl 8T,

anhesess e §

TepmpwrPrB3

hm s emdhp e b

rIlEAn==F TS

.l._mll

whwidm

Tk

HLE

1d
LL]

T

k=

J—"—

1k

muu.'“.

LR -

LR L N J

riof

1ir

T LY T

PR e

N N -

LR

E 11 e

Pope 3015



-
-

Tl |
]
1}

K
T

2k P
ek

P
1

iF

Teulfgram

F.EO T R |

[ .

OTrmEmAa e

FTH -

-

hhrn @

Fowrn

dmd

o

TS

bk hr g

wEFa

Bk

EELd

L B Ko

—hw-

LA R I

reAmnddl

TE4+Fran

s mm

ANEa~3%

e e T e e ST — =

.—I".—.—ﬂ L |

- -




mﬂlﬂl whe i) a k4
hﬂqil wn - - . -
pEa ¥ ok H o -
-

mﬁl? T - ] -

Pk B
1
H
i
a
1]
H

Yaluga

Fa'rinpal
1B
Ll
Il
="

TAall

AwEh g

Ela

w ool

L

mrnEE

ol ooy

T L]

LR

{EEL

-l

- oa

-

ir

O+ H&

AR L s
Hecywp e

Thveres el

Fap kil






Annexure R-5




Annexure R-6

= HARYANA STATE POLLUTION CONTROL BOARD

=— C-11, SECTOR-6, PANCHKULA
Website —www.hspcb.gov.in E-Mail - hspcb.pkl @sifymail.com
Tele Fax No. —0172-2577870-73
No. HSPCB/Consent/ : 2821216GUNOCTE2719591 Dated:09/02/2016
To.

M/s: Commander Realtors Pvt. Ltd.
Group Housing,Sector-58, Village- Ghata
GURGAON NORTH
122101

Sub: Extension in thevalidity period of NOC case of — M/s Commander Realtors Pvt. Ltd.

Kindly refer to your application for extension in validity of NOC received in this office
on 2016-01-13 on the subject noted above.

The matter has been examined by the board and as per the decision, the validity period
of Consent to Establish already granted vide letter No. dt. 09/02/2016 is hereby extended for
further period i.e. from 03/02/2016 to 02/02/2018 with the same usual terms and conditions as
mentioned in the previous NOC.

General Deficiencies:

Regional Officer, HQ
For and on be'half of chairman
Haryana State Pollution Control Board



==  HARYANA STATE POLLUTION CONTROL 3\

> BOARD TN
Website: www.hspcb.gov.in E-Mail - hspeb.pkl @sifymail.com
Tele Fax No.: 0172-2577870-73
No. HSPCB/Consent/ : 329962317GUNOCTE4623668 Dated:01/12/2017
To.

M/s: Commander Realtors Pvt. Ltd.
Group Housing,Sector-58, Village- Ghata
GURGAON NORTH
122101

Sub: Extension in thevalidity period of NOC case of M/s Commander Realtors Pvt. Ltd.

Kindly refer to your application for extension in validity of NOC received in this office
on 2017-11-06 on the subject noted above.

The matter has been examined by the board and as per the decision, the validity period
of Consent to Establish already granted vide letter No. dt. 01/12/2017 is hereby extended for
further period i.e. from 03/02/2018 to 24/11/2020 with the same usual terms and conditions as
mentioned in the previous NOC.

Conditions:

Other Conditions:

J . Digitally signed by
al Jai Bhagwan
Date: 2017.12.01

Bhagwan 13:06:42 +05'30'
Regional Officer, HQ
For and on be'half of chairman
Haryana State Pollution Control Board



Annexure R-7

State Environment Ilmpact Assessment Authority, Haryana,
Bays No.55-58, Prayatan Bhawan, Sector-1 Panchkula.

Telephone No. 0172-25653232
E-mail 1D: seiaa. hry(@gmail com

Memo No: SEIAAMHR2020/5¢€ Date: /€ /1172020

To

M/s Commander Realtors Pyvi. Lid,
Ireo Campus, Sector 59, Archview Drive, Ireo City,
Golf Course Extension Road, Gurugram-122101, Haryana

Subject: Extension of validity of Environment Clearance for setting-up Group Housing
Project (17.191 Acres) at Sector-58, Village Ghata, Tehsil Sohna, Gurgaon,

Haryamna.

With reference to vour application No. Commander/GHP38/EC Extension/3290
dated 23,10,2020 for seeking Extension of Validity of Environment Clearance granted for Group
Housing Project (17.191 Acres) at Sector-38, Village Ghata, Tehsil Sohna, Gurgaon, Haryvana on
25.11.2013, The Validity of your Environment Clearance was up to 24.11.2020 as per MoEF &
CC, Gol dated 14.09.2006 & its subsequent Amendment dated 29.04.2015 & 14.09.2016.

The case was examined in the light of MoEF & CC, Gol Amended Notification
dated 14.00.2016,

Keeping in view of above, the Authority decided to grant Extensi
Environment Clearance for further 3 yeurs i upto 24.11.2023 subject 1o
conditions already imposed in the Environmental Clearance letter dated 253,44 granted by

SEIAA, Haryana,




